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* IN THE HIGH COURT OF DELHI AT NEW DELHI 

+  CS(COMM) 366/2019 

 WARNER BROS. ENTERTAINMENT INC.  .....Plaintiff 

Through: Ms. Mehr Sidhu, Mr. 

Raghav Goyal and Ms. 

Priyanka Jaiswal, Advs. (M: 

7862887964) 

    versus 

 

 HTTPS:HINDILINKS4U.TO & ORS.        .....Defendants 

    Through: None 

 

 CORAM: 

SIDHARTH MATHUR (DHJS), JOINT REGISTRAR 

(JUDICIAL) 

    O R D E R 

%    06.12.2024 
  

Ld. P.O. is on leave today. 

 List the matter for the purpose fixed on 13.12.2024. 

 
Reader a/w 

SIDHARTH MATHUR (DHJS) 

 JOINT REGISTRAR (JUDICIAL) 

DECEMBER 6, 2024/PU 
    Click here to check corrigendum, if any 
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